NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
SUPPLEMENTARY CAUSE LIST DATED 20.07.2022 (WEDNESDAY)
COURT -1V (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member
(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. [LA. No. 2229 of | Financial Creditors of Amtek Auto Ltd. | Alok Kumar Sanjay Bhatt-R1
2022 in Review Through Dinkar T. Venkatasubramanian Chanakya Keswani-
Application No. 1 | Vs. R2 & R3
0f 2022 in Comp. | Union Bank of India
App. (AT) (Ins) (Erstwhile Corporation Bank) & Ors.
No. 729 of 2020
For Hearing
2. Comp. App. (AT) | PNC Infratech Ltd. Abhishek Garg Abhishek Anand-R1
(Ins) No. 143 of | Vs, Kunal Tandon-R2
2020 Deepak Maini & Anr. Sandeep Bajaj-R3

Note: Cases shall be heard only in physical mode w.e.f. 1°t August, 2022.

Copy to: -
By order of Hon’ble Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

